Declaration of assets and Liabilities

I, Bhawna Jha, Daughtes of Late Yugeshwar Jha, Aged 43
presently working as  Member of Legislative Assembly PATNA |, Give berein below the details of the sssets {immovable,

movable, bank balance ete.) of myself, my spouse and dependents *:
A.

{ Assets in joint name indicating the extent of joint ownership will also have 1o be given)

Detgils of movable assets

L

years, belonging 1o BENIPATTI CONSTITUANCY  and

Dependant-1
Br Self Spouse Name Dr. | Dependant-2 ]
Description g Er. Yashwar )
No. Subhush Chandea jha Aayushi
dhan
D 200,00
(i} | Cash BS0GDH.0 310500.00 E5290,00
SBI S/B-103301 10228
Deposits in Bank, Financial Rs 12440295 402
15.00
SBI 5/B-2031361323 Rs,
(i) | institations And Noa-Banking Sosaig : PN S/B- 54960.00
Financial Companies ' 0394010102035323
RS.108533.8
Bonds, Debentures and Shares in
(i) ; NA NA NA NA
Companies
Cher financial institution, ‘USZS- | ppr-40s00.50 Lic- )
{iv) | i LIC-523%0,0C LIC-28540
Postal Savings, LIC Policies, etc HS6R0.00 18936.00
R CITY HONDA 2016
Maotor Wehicles {details of make,
(¥ SCRPIO 2016 R 115000600 BRI1CT-6662 Rs. MIL MIL
etc) 1380000.00
GOLD- GOLD-
.
Jewellery (give details of weight LD e | GOLD-45gms value | 208ms A0gris
(vi) b Rs.1124000.00 Silver-500gms | L | va
el saton) Valse Rs.276050.00 ; ; Value e
Rs.59000. | Rs118000.0
Other assets, such as values of UWCANTABLE
teiid | Ris. 13500000 [ NIL MiL
claims’ interesis Bos. 1 50000 )

Note: Value of Bonds' Shares/ Debentures as per the larest market value in Stock Exchange in respect of listed companies and
-as per books in the case of non listed companies should be given.
* Dependant here means a person substantially dependent on the income of the employee.

WJQ
s



B. Petails of Immovable assets
(Assets in joint name indicating the extent of joint ownership will also have to be given)

St Na. Description Self Spouse Mame Y | e
Name Mame
Agriculture land
=location(s)
i ~Survey number (5} ML HIL NIL ™IL
Exent { Total mensmement) -
~Current market value
Non-Agricultural Land
~Location(5)
(i1 =Survey numben s} HIL MIL MIL MIL
=Extent { Total measurcment)
~Cument market value
il Buildings { Commercinl and
residential)
7, =Lacationis)
R LU Sorvercaiberia) MNIL HIL NIL MIL
=Extent ( Total measuresment)
=Cument market value
Rs. 135483000 |
| Hengsed Apantmeents, etc At Hamlpur
: =Survey numbern(s) NIL. Bihar
| iv) ) NIL WIL
I =Extent { Total measurement) Adv For Flng-
| = urmend miarket valwe 115051 1850
DN oida
‘ | Utinrpradesh
Onher nssets, such as valses of elaims
| vy —_— MIL MIL HIL MIL

{2) 1 give herein below the details of my liabilities/ over dues to public financial institutions and government dues :-
Wote- (Please give separate details for each item)

MWame & Address of Bank/
&r y Amount outitanding as on
Diescripean Fromizal Festmutiongs
Mo, HHOL/2013
Depastenentis)
1 000000=00
{m} | (i) Loans from Banks 5BI Vidhan Sabha

(i} Loans from finencial institulions
(i) Grovernment Dises:
() [Dues o departments dealing with
povernment sccommodation
b} Duies b depariments dealing with supply




| of water

(€} Dues to departments dealing with supply

ol electricity
() dues to depariments dealing with telephone
(&) dhues to departments dealing with govermment
transport (including aireraft and belicopler)
lﬁmh:rdum if iy
{1 come s lnchidog amchmge [ Ao fadicans = | ADHBIZITIE ARST
ikl | the assssment venr up to which Income Tax Return
Fiekd, Give also permanant-Ascoust Nysber (PARS] | o0 > 10RO | -a— )

{{) Wealth tax [Also mdicate the assessment year i
up o which Wealth Tax return filed.]
(i} Sndes Tax [Only in case of propristary business]

{iv} Property Tax

C. Personal Detail M L A, BENIPATTI CONSUTION

GPFUCPFPFRAN MO

GENDER . (M)

Date of Birth i [ o 30 T2]1T7TT 7T 377 s
(= ! 1 |I | = |_I_l

Clast / Croup . E (AMBIC)

Cadre =
|_ 12, BENIPATT] MADHUBAMI

Hoeme: [sarica . FﬁDHUBANI I

| hereby declare that the above details are true to the best of my knowledge and belief,

DM oo v s isniie i s mmmiss f s saiinman
Mame of Employves
P [esignation : M EMBER
I 2 aaiiinn it Department : BIHAR VIDHAN SHABHA
Note ; Please sign each pn;: of the declaration. Asset declaration form must be in A4 size white paper

with computer typed (single side) in prescribed format.
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